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THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM AND ARUNACHAL PRADESH)

N  O  T  I  F  I  C  A  T  I  O  N

Dated Guwahati the 01st September, 2011

No. HC.VII- 39/2011/_6890_/ A. Smti. Bijay Lashmi Boruah, Sub-Divisional Judicial Magistrate (Sadar), Kokrajhar is transferred and posted as Sub-Divisional Judicial Magistrate (Sadar), Morigaon vice Smti. Barnali Mahanta transferred on joining as Deputy Secretary to the Govt. of Assam, Judicial Department, Dispur. 


Smti. Boruah will hand over charge of her Court and Office to the Chief Judicial Magistrate, Kokrajhar and proceed to join at her new place of posting immediately.

No. HC.VII- 39/2011/_6891_/ A. Shri Syed Imdadur Rahman, Sub-Divisional Judicial Magistrate (Sadar), Tinsukia is transferred and posted as Sub-Divisional Judicial Magistrate (M), Biswanath Chariali vice Shri Aminur Rahman transferred on ad-hoc promotion to Grade- II of the Assam Judicial Service. 


Shri Rahman will hand over charge of his Court and Office to the Chief Judicial Magistrate, Tinsukia and proceed to join his new assignment immediately.

No. HC.VII- 39/2011/_6892_/ A. Shri Dipankar Bora, Sub-Divisional Judicial Magistrate (Sadar), Lakhimpur, North Lakhimpur is transferred and posted as Sub-Divisional Judicial Magistrate (M), Dhakuakhana vice Shri Abdul Hakim transferred on ad-hoc promotion to Grade- II of the Assam Judicial Service. 


Shri Bora will hand over charge of his Court and Office to the Chief Judicial Magistrate, Lakhimpur, North Lakhimpur and proceed to join his new assignment immediately.

No. HC.VII- 39/2011/_6893  / A. Shri Rahul Medhi, Sub-Divisional Judicial Magistrate (Sadar), Golaghat is transferred and posted as Sub-Divisional Judicial Magistrate (M), Margherita vice Smti. Sharmila Bhuyan transferred on ad-hoc promotion to Grade- II of the Assam Judicial Service. 


Shri Medhi will hand over charge of his Court and Office to the Chief Judicial Magistrate, Golaghat and proceed to join his new assignment immediately.

No. HC.VII- 39/2011/_6894_/ A. Smti. Moushumi De, Sub-Divisional Judicial Magistrate (Sadar), Sonitpur, Tezpur is transferred and posted as Sub-Divisional Judicial Magistrate (M), Bijni vice Shri Chatra Bhukhon Gogoi transferred on ad-hoc promotion to Grade- II of the Assam Judicial Service. 


Smti. De will hand over charge of her Court and Office to the Chief Judicial Magistrate, Sonitpur, Tezpur and proceed to join her new assignment immediately.

No. HC.VII- 39/2011/_6895_/ A. Shri Naimuddin Ahmed, Sub-Divisional Judicial Magistrate (Sadar), Karimganj is transferred and posted as Sub-Divisional Judicial Magistrate (M), Udalguri vice Shri Hanif Ali transferred on ad-hoc promotion to Grade- II of the Assam Judicial Service. 


Shri Ahmed will hand over charge of his Court and Office to the Chief Judicial Magistrate, Karimganj and proceed to join his new assignment immediately.

No. HC.VII- 39/2011/_6896__/ A. Shri Jitu Mani Barman, Sub-Divisional Judicial Magistrate (Sadar), Goalpara is transferred and posted as Sub-Divisional Judicial Magistrate (M), Gossaigaon against the newly created/ sanctioned post of Sub-Divisional Judicial Magistrate (M), Gossaigaon vide Govt. letter No. JDJ.-129/83/Pt-I/84, dated 29-08-1984 and established vide Govt. Notification No. JDJ.129/83/Pt-V/2, dated 26-08-2011. 


Shri Barman will hand over charge of his Court and Office to the Chief Judicial Magistrate, Goalpara and proceed to join his new assignment on 3rd September, 2011 at 10:00 A.M. positively 
No. HC.VII- 39/2011/_6897__/ A. Shri Romen Baruah, Sub-Divisional Judicial Magistrate (Sadar) No 1, Kamrup, Guwahati is transferred and posted as Sub-Divisional Judicial Magistrate (M), Koliabor vice Smti. Sabnam Choudhury transferred on ad-hoc promotion to Grade- II of the Assam Judicial Service. 


Shri Baruah will hand over charge of his Court and Office to the Chief Judicial Magistrate, Kamrup, Guwahati and proceed to join his new assignment immediately.

No. HC.VII- 39/2011/_6898__/ A. Shri Lohit Kumar Saikia, Sub-Divisional Judicial Magistrate (Sadar) No 2, Kamrup, Guwahati is posted at the same station as Sub-Divisional Judicial Magistrate (S) No. 1, Kamrup, Guwahati vice Shri Romen Baruah transferred. 


Shri Saikia will hand over charge of his Court and Office to the Chief Judicial Magistrate, Kamrup, Guwahati and join his new assignment immediately.

No. HC.VII- 39/2011/_6899__/ A. In exercise of the powers conferred under Sub-Section (3) of Section 12 of the Code of Criminal Procedure, 1973, the High Court is pleased to designate temporarily the following officers in Grade- III of the Assam Judicial Service as Sub-Divisional Judicial Magistrate and to post them on transfer as Sub-Divisional Judicial Magistrate (Sadar) at the station/ head quarters in the districts as shown below against their names from the date of taking over charge as such:

	Sl. No.
	Name of the officer
	Designation
	District
	Head-quarters

	1.
	Shri Bablu Sutradhar 
	SDJM(S)
	Tinsukia
	Tinsukia (vice Shri Syed Imdadur Rahman transferred)

	2.
	Shri Jayanta Kumar Das 
	SDJM(S)
	Karimganj
	Karimganj (vice Shri Naimuddin Ahmed transferred)

	3.
	Smti. Kanchan Newar
	SDJM(S)
	Golaghat
	Golaghat (vice Shri Rahul Medhi transferred)

	4.
	Shri Nasim Akhtar 
	SDJM(S)
	Sivasagar 
	Sivasagar (vice Shri Utpal Rajkhowa already transferred) 

	5.
	Shri Kuntal Sarma Pathak 
	SDJM(S)
	Goalpara
	Goalpara (vice Shri Jitu Mani Barman transferred)

	6.
	Shri Roushan Lal
	SDJM(S)
	Sonitpur
	Tezpur (vice Smti. Moushumi De transferred) 

	7.
	Shri Biprajit Roy 
	SDJM(S) No. 2
	Kamrup
	Guwahati (vice Shri Lohit Kumar Saikia posted at the same station)

	8.
	Shri Kaushik Hazarika
	SDJM(S)
	Lakhimpur
	North Lakhimpur (vice Shri Dipankar Bora transferred)

	9.
	Shri Chandranshu Chaturvedy
	SDJM(S)
	Kokrajhar 
	Kokrajhar (vice Smti. Bijay Lashmi Boruah transferred)


No. HC.VII- 39/2011/_6900__/ A. Smti. Gitali Rabha, Judicial Magistrate, 1st Class, Sonitpur, Tezpur is posted at the same station i.e. Tezpur as Munsiff No. 1, vice Shri Kaushik Hazarika transferred. 


Smti. Rabha will hand over charge of her Court and Office to the Chief Judicial Magistrate, Sonitpur, Tezpur and join her new assignment immediately.

No. HC.VII- 39/2011/_6901_/ A. Shri Yusuf Azaz, Munsiff No. 2, Kamrup, Guwahati is posted at the same station i.e. Guwahati as Munsiff No. 1 vice Shri Biprajit Roy posted at the same station.  


Shri Azaz will hand over charge of his Court and Office to the District and Sessions Judge, Kamrup, Guwahati and join his new assignment immediately.

No. HC.VII- 39/2011/_6902_/ A. Shri Debajit Parasar, Munsiff No. 2, Barpeta is posted at the same station i.e. Barpeta as Munsiff No. 1 vice Shri Chandranshu Chaturvedy transferred. 


Shri Parasar will hand over charge of his Court and Office to the District and Sessions Judge, Barpeta and join his new assignment immediately.

No. HC.VII- 39/2011/_6903_/ A. Smti. Audri Bhattacharyya, Munsiff No. 3, Kamrup, Guwahati is posted at the same station i.e. Guwahati as Munsiff No. 2 vice Shri Yusuf Azaz posted at the same station.  


Smti. Bhattacharyya will hand over charge of her Court and Office to the District and Sessions Judge, Kamrup, Guwahati and join her new assignment immediately.

No. HC.VII- 39/2011/_6904_/ A. Shri Narayan Kuri, Munsiff No. 2, Karimganj is posted at the same station i.e. Karimganj as Munsiff No. 1 vice Shri Jayanta Kumar Das posted at the same station.  


Shri Kuri will hand over charge of his Court and Office to the District and Sessions Judge, Karimganj and join his new assignment immediately.

No. HC.VII- 39/2011/_6905_/ A. Smti. Kangki Rani Deka, Judicial Magistrate, 2nd Class, Nagaon is posted at the same station i.e. Nagaon as Judicial Magistrate, 1st Class vice Shri Kuntal Sarma Pathak transferred.  


Smti. Deka will hand over charge of her Court and Office to the Chief Judicial Magistrate, Nagaon and join her new assignment immediately.

No. HC.VII- 39/2011/_6906_/ A. Shri Imdad Ahmed, Munsiff No. 3, Dhubri is transferred and posted as Munsiff-cum-Judicial Magistrate, 1st Class, Bilasipara vice Shri Bablu Sutradhar transferred.  


Shri Ahmed will hand over charge of his Court and Office to the District and Sessions Judge, Dhubri and proceed to join his new assignment immediately.

No. HC.VII- 39/2011/_6907__/ A. Shri Kiran Lal Baishnab, Judicial Magistrate, 2nd Class, Sonitpur, Tezpur is posted at the same station i.e. Tezpur as Judicial Magistrate, 1st Class vice Shri Roushan Lal posted at the same station.  


Shri Baishnab will hand over charge of his Court and Office to the Chief Judicial Magistrate, Sonitpur, Tezpur and join his new assignment immediately.

No. HC.VII- 39/2011/_6908__/ A. Shri Anup Khanal, Judicial Magistrate, 2nd Class, Karimganj is posted at the same station i.e. Karimganj as Munsiff No. 2 vice Shri Narayan Kuri posted at the same station.  


Shri Khanal will hand over charge of his Court and Office to the Chief Judicial Magistrate, Karimganj and join his new assignment immediately.

No. HC.VII- 39/2011/_6909_/ A. Smti. Shivani Handique, Munsiff No. 4, Kamrup, Guwahati is posted at the same station i.e. Guwahati as Munsiff No. 3 vice Smti. Audri Bhattacharyya posted at the same station.  


Smti. Handique will hand over charge of her Court and Office to the District and Sessions Judge, Kamrup, Guwahati and join her new assignment immediately.

No. HC.VII- 39/2011/_6910_/ A. Smti. Panchali Shyam, Judicial Magistrate, 2nd Class, Barpeta is posted at the same station i.e. Barpeta as Munsiff No. 2 vice Shri Debojit Parasar posted at the same station.  


Smti. Shyam will hand over charge of her Court and Office to the Chief Judicial Magistrate, Barpeta and join her new assignment immediately.

No. HC.VII- 39/2011/_6911_/ A. Smti. Moitri Dekadoloi, Judicial Magistrate, 2nd Class, Sonitpur, Tezpur is posted at the same station i.e. Tezpur as Judicial Magistrate, 1st Class vice Smti. Gitali Rabha posted at the same station.  


Smti. Dekadoloi will hand over charge of her Court and Office to the Chief Judicial Magistrate, Sonitpur, Tezpur and join her new assignment immediately.

No. HC.VII- 39/2011/_6912__/ A. Smti. Leena Doley, Judicial Magistrate, 2nd Class, Jorhat is posted at the same station i.e. Jorhat as Judicial Magistrate, 1st Class vice Shri Nasim Akhtar transferred.  


Smti. Doley will hand over charge of her Court and Office to the Chief Judicial Magistrate, Jorhat and join her new assignment immediately.

No. HC.VII- 39/2011/_6913__/ A. Smti. Achma Rahman, Munsiff No. 5, Kamrup, Guwahati is posted at the same station i.e. Guwahati as Munsiff No. 4 vice Smti. Shivani Handique posted at the same station.  


Smti. Rahman will hand over charge of her Court and Office to the District and Sessions Judge, Kamrup, Guwahati and join her new assignment immediately.

No. HC.VII- 39/2011/_6914 __/ A. Smti. Monalisa Das, Munsiff No. 3, Karimganj is posted at the same station i.e. Karimganj as Munsiff No. 2 vice Shri Narayan Kuri posted at the same station.  


Smti. Das will hand over charge of her Court and Office to the District and Sessions Judge, Karimganj and join her new assignment immediately.

[N.B. The officers under order of transfer except Shri Jitu Mani Barman, who is under order of transfer to Gossaigaon, will join at their new place of posting within 15 (fifteen) days from the date of publication of this Notification. During this period, they should complete all pending judgments and other works so that litigants are not inconvenienced.] 










   By Order









         Sd/- A. Barthakur









   REGISTRAR (VIGILANCE)

Memo No. HC.VII-39/2011/   6915 - 6966     /A.  


Dated  01-09-2011

Copy to :-

1. The L.R. and Secretary to the Govt.of Assam, Judicial Department, Dispur, Guwahati.  

2. The Accountant General, Assam, Maidamgaon, Guwahati.

3. The District and Sessions Judge,_______________________________

4. The Judge, Designated Court, Assam, Guwahati

5. The Principal Judge, Family Court, Kamrup, Guwahati/ Cachar, Silchar

6. The Presiding Officer, Industrial Tribunal, Dibrugarh/ Guwahati/ Silchar

7. The Presiding Officer, Labour Court, Guwahati/ Dibrugarh

8. The Presiding Officer, STAT and Member, MACT, Kamrup, Guwahati

9. The Special Judge, Assam, Guwahati 

10. The Special Judge, CBI, Assam, Guwahati

11. The Member Secretary, Assam State Legal Services Authority, Guwahati 

12. The Joint Registrar(Admn-I)-cum-Secretary to Hon’ble the Chief Justice, Gauhati High Court, Guwahati

13. Smti. Bijay Lashmi Boruah, Sub-Divisional Judicial Magistrate (Sadar), Kokrajhar

14. Shri Syed Imdadur Rahman, Sub-Divisional Judicial Magistrate (Sadar), Tinsukia

15. Shri Dipankar Bora, Sub-Divisional Judicial Magistrate (Sadar), Lakhimpur, North Lakhimpur

16. Shri Rahul Medhi, Sub-Divisional Judicial Magistrate (Sadar), Golaghat

17. Smti. Moushumi De, Sub-Divisional Judicial Magistrate (Sadar), Sonitpur, Tezpur

18. Shri Naimuddin Ahmed, Sub-Divisional Judicial Magistrate (Sadar), Karimganj

19. Shri Jitu Mani Barman, Sub-Divisional Judicial Magistrate (Sadar), Goalpara

20. Shri Romen Baruah, Sub-Divisional Judicial Magistrate (Sadar) No. 1, Kamrup, Guwahati

21. Shri Lohit Kumar Saikia, Sub-Divisional Judicial Magistrate (Sadar) No. 2, Kamrup, Guwahati

22. Shri Bablu Sutradhar, Munsiff-cum-Judicial Magistrate, 1st Class, Bilasipara. He will hand over charge of his Court and Office to the District and Sessions Judge, Dhubri and proceed to join his new assignment immediately. 

23. Shri Jayanta Kumar Das, Munsiff No. 1, Karimganj. He will hand over charge of his Court and Office to the District and Sessions Judge, Karimganj and join his new assignment immediately.

24. Smti. Kanchan Newar, Judicial Magistrate, 1st Class, Dibrugarh. She will hand over charge of her Court and Office to the Chief Judicial Magistrate, Dibrugarh and proceed to join her new assignment immediately.  

25. Shri Nasim Akhtar, Judicial Magistrate, 1st Class, Jorhat. He will hand over charge of his Court and Office to the Chief Judicial Magistrate, Jorhat and proceed to join his new assignment immediately.

26. Shri Kuntal Sarma Pathak, Judicial Magistrate, 1st Class, Nagaon. He will hand over charge of his Court and Office to the Chief Judicial Magistrate, Nagaon and proceed to join his new assignment immediately.

27. Shri Roushan Lal, Judicial Magistrate, 1st Class, Sonitpur, Tezpur. He will hand over charge of his Court and Office to the Chief Judicial Magistrate, Sonitpur, Tezpur and join his new assignment immediately.

28. Shri Biprajit Roy, Munsiff No. 1, Kamrup, Guwahati. He will hand over charge of his Court and Office to the District and Sessions Judge, Kamrup, Guwahati and join his new assignment immediately.

29. Shri Kaushik Hazarika, Munsiff No. 1, Sonitpur, Tezpur. He will hand over charge of his Court and Office to the District and Sessions Judge, Sonitpur, Tezpur and proceed to join his new assignment immediately.

30. Shri Chandranshu Chaturvedy, Munsiff No. 1, Barpeta. He will hand over charge of his Court and Office to the District and Sessions Judge, Barpeta and proceed to join his new assignment immediately.

31. Smti. Gitali Rabha, Judicial Magistrate, 1st Class, Sonitpur. Tezpur.

32. Shri Yusuf Azaz, Munsiff No. 2, Kamrup, Guwahati.

33. Shri Debajit Parasar, Munsiff No. 2, Barpeta.

34. Smti. Audri Bhattacharyya, Munsiff No. 3, Kamrup, Guwahati.

35. Shri Narayan Kuri, Munsiff No. 2, Karimganj.

36. Smti. Kangki Rani Deka, Judicial Magistrate, 2nd Class, Nagaon 

37. Shri Imdad Ahmed, Munsiff No. 3, Dhubri.

38. Shri Kiran Lal Baishnab, Judicial Magistrate, 2nd Class, Sonitpur, Tezpur.

39. Shri Anup Khanal, Judicial Magistrate, 2nd Class, Karimganj.

40. Smti. Shivani Handique, Munsiff No. 4, Kamrup, Guwahati.

41. Smti. Panchali Shyam, Judicial Magistrate, 2nd Class, Barpeta.

42. Smti. Moitri Dekadoloi, Judicial Magistrate, 2nd Class, Sonitpur, Tezpur.
43. Smti. Leena Doley, Judicial Magistrate, 2nd Class, Jorhat.

44. Smti. Achma Rahman, Munsiff No. 5, Kamrup, Guwahati.

45. Smti. Monalisa Das, Munsiff No. 3, Karimganj.
46.  The Private Secretary to Hon’ble Mr . Justice ______________________, Gauhati High Court, Guwahati

47. 
The System Analyst, Gauhati High Court, Guwahati for uploading in the Gauhati   High Court Website. 

48. The Superintendent (__       ____    ), Gauhati High Court, Guwahati

49.    The Secretary, NEJOTI, Malibagan, Guwahati

50. The Judicial Magistrate, Hajo/ Tihu

51. The C.A. to Registrar General/ Registrar (Judicial)/ Registrar (Admn.), Gauhati High Court, Guwahati

52. The Deputy Director, Printing & Stationery, Assam Govt. Press, Bamunimaidan, Guwahati for publication of the Notification in the Assam Gazette.                                                                              

REGISTRAR (VIGILANCE)
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